FORM A
PuUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/s AKS Alloys Private Limited

RELEVANT PARTICULARS

1. | Name of corporate debtor M/s AKS ALLOYS PRIVATE
LIMITED
2. | Date of incorporation of corporate debtor 25/01/1994
3. | Authority under which corporate debtor is | Registrar of Companies (ROC)-
incorporated / registered Chennai

4. | Corporate Identity No. / Limited Liability | U51101TN1994PTC026627

Identification No. of corporate debtor

No.770, T H Road, Chennai, Tamil
Nadu, 600081.

5. | Address of the registered office and principal
office (if any) of corporate debtor

6. | Insolvency commencement date in respect of | 25" October 2024

corporate debtor

7. | Estimated date of closure of insolvency | 23™ April 2025

resolution process

number of the
acting as interim

8. | Name and registration
insolvency professional
resolution professional

Mr. Piyush Kisanlal Jani
IBBI/IPA-001/1P
19/12164

P01439/2018-

9. | Address and e-mail of the interim resolution New

professional, as registered with the Board

Om Ashray, Behind Mazar,
Laxminagar, Ring Road,
Gondia, Maharashtra, 441614
Email ID: capiyushj@gmail.com

Plot No. 212, 2" Floor, Chatrapati
Square, Near Kalpavruksha Hospital,
Pragati Colony, Nagpur, Maharashtra
-440015

aksalloys.cirp@gmail.com

10. | Address and e-mail to be used for
correspondence with the interim resolution
professional

11. | Last date for submission of claims 08" November 2024

12. | Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

Not Applicable

13. | Names of Insolvency Professionals identified
to act as Authorised Representative of
creditors in a class (Three names for each
class)

Not Applicable

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

The relevant form for submission of
claims can be downloaded from
https://ibbi.gov.in/en/home/downloads

Physical Address: Same as point no. 9

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/s AKS Alloys Private
Limited on 25" October 2024

The creditors of M/s AKS Alloys Private Limited are hereby called upon to submit their
claims with proof on or before 8" November 2024 to the interim resolution professional at the
address mentioned against entry No. 10.

Page 10of 2



mailto:capiyushj@gmail.com

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA- Not
Applicable

Submission of false or misleading proofs of claim shall attract penalties. Eigitally signed
y PIYUSH
KISHANLAL JANI
Date: 2024.10.28
17:02:34 +05'30'

Piyush Kisanlal Jani
Interim Resolution Professional
AKS Alloys Private Limited
Reg No. IBBI/IPA-001/1P-P01439/2018-2019/12164
AFA Validity Date: 31/12/2025
Address: Om Ashray,
New Laxminagar, Behind Mazar Ring Road,
Gondia, Maharashtra, 441614
Email ID: capiyushj@gmail.com

Date ; 27" October 2024
Place : Chennai
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14 FE SUNDAY

FORM B R mulipnn( M - : Stressed Asset Management Branch, 3rd Floor, Andhra Bank
PUBLIC ANNOUNCEMENT i I EAST CUAST RAILWAY qfdaa 5 () Union Bank Building, Sultan Bazar, Koti, Hyderabad-500001
(Regulation 12 of the Insolvency and Bankruptcy Board of India T M ORI Tendar No. £ Mobile: 9324912041, Email: ubin0812048@unionbankofindia.bank
(Liquidation Process) Regulations, 2016) u A e, 082034 lpmler ol sy qeban T1 103024 MCSW-BOGIE-24-25-23 POSSESSION NOTICE (For Immovable Property) [ RULE 8(1) ]
FOR THE ATTENTION OF THE STAKEHOLDERS e A _""':"'"”'- soau Sogw ddn N Hes deely pes) SE-08 b i L e L STRIPPING, Whereas the undersigned being the authorized officer on behalf of Union Bank of India, Stressed Assets
OF CARGOWINGS LOGISTICS LIMITED :_fp*:‘;_';:‘h"'_::_-:;; o *T“j::-‘_:_:’; ::.,:";T -;-::.-.i:: SEGREGATION, RECLAMATION, Management Branch, Hyderabad under the Securitization and Reconstruction of Financial Assets and

i PARTICULARS DETAILS i e BOGIE COMPONENTS AND OTHER under Section 13(2) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand

1.| Name of corporate debtor Cargowings Logistics Limited i gnsdmiphefied Cynoivom Cyrd oo pir = o = MISCELLANEOUS ACTIVITIES OF BG notice dated 06.06.2024 calling upon the borrower and guarantors: Borrower: M/s VK Warehousing

2| Date of incorporation of corporate debtor | 22-06-2012 A e ‘::f:“; | : L P E{%ﬁ?{gﬁgﬁ;ﬁﬁggg&&iﬁ REFAIR Enterprises, Address: Plot No.40, 41, 3rd Floor, Ventureast Plaza, Road No.2, Financial District
3| Authority under which corporate debtor : : : [ Fre i merig sen Supe we | 00001 srew 1100 ool | _ 1 : Nanakramguda, Hydera'bad, lTeIanga_na-500032. Quarantprs: Mr. Vamshl_Qhar Maddlipatla, Address:
- dmorty tedreqist dp Registrar of Companies, Chennai B [guamame e Tl ien Il Advertised Value :[JEFELFCEFFECE Villa No.62, 63, NSL Orion Villas, Raidurgam, Besides Raidurgam PS, Serilingampally, Hyderabad. Ms.

I mcorporaelregls ere = | plasbpinsied avhilege yre uhie Gy 1_.___1__:_ S eme L% e oes || [EMD : 72,895,200/, Period of Maddipatla Kalpana Prasad, Address: H.No.8-2-309/12/D1 Trendset Ville, Road No.3, Banjara Hills,

4. Corporate Identity No of corporate deptor __ U60231TN2012PLCO8G46f s e nploires bl i ioe oo cpge Byre [T Spas T8 et || | Complotion: 24 Months. Hyderabad. Ms. R.Sarla Devi, Address: 5th Floor, 8-2-682/1, Landmark Building, Besides Ohris, Road No.

5. Address of the registered office and D.No.37, (No.18) Lokesh Towers, first floor, Kodambakkam Rugmei ot ool kil o jHIa Bmmag_ala:mam_;za.w.znza, 12, Banjara Hills, Hyderabad. M/s Veena Constructions (Guarantee for Landowners & contract
principal office (if any) of corporate debtor High Road, Nungambakkam, Chennai.600034 T | ahmnnn gl [Price ] Jacas R ] ;warﬂee frorg UILSCd), Agd(rjesic._: rlot N0.4506 ggégrdwllzlloog ;/gnt;JrfeastPPI;ainclj?o?g No.2, I;ma(r;lmal Dl:tm;t

.| Date of closure of Insolvency Resolution 1. | ganmrphe® Supoidis preen sl SHjopeey s safeiemo ey S S ﬁt‘lﬁﬂﬂ Hrs.of 11.11.2024. anakramguada, ryaderabad, lelangana- . S nira Fv . \Lorporate Guarantee),

6 L Y 22-10-204 Cnsnes oo, an Spapibs, 2 il inguiosnel Cpins G Pphaintpi [P L T T R T | Address: 8-2-293/82/J/A/105, Plot 105A, Near Syndicate B, Journalist Colony, Jubilee Hills, Hyderabad to
ProcessiLiquidation Process i oy v st o il - Manual offers are not allowed against ! , i X ” !
Couidation commencerment daie of 102008 G ‘paianllds aupyens Sane Saabiic: Sui@ Sufier Samummmi —_— _— this tender, and any such manual offer repay the_ amount mentioned in the notice be|_ng Rs.19,09,19,95_3.16 (Rupges Nineteen crores Nine

[ coqrporate debtor n T SR - T GaAled ageeifam | |receivedshaline ignored. Lakhs Nineteen Thousand Nine Hundred Fifty-Three and paise one Six only) as on 06-06-2024

P TR R p—— ) [T Complete information including &- together with interest, costs and charges thereon within 60 days from the date of receipt of the said notice.
8.| Name and registration number of the  Dr. MADURAI SUNDARAM SANKAR, fnigd sres's & e . gt B €NAN g s st 05 ot i b G e : The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in gen-
insolvency professional IBBI/IPA-001/IP-P00770/2017-2018/11315 TQAISr documents. nd Cormgoncin ke i - i i i i

¢ 3|/_p ot aveallabla in W bisiBwAW, regs.gav. i eral that the undersigned has taken possession of the property described herein below in exercise of pow-

acting as liquidator : dradodefindu, S oes ers conferred on him/her under Section 13(4) of the said Act read with rule 8 of the said rules on this the

9. Address and e-mail of the liquidator, ~ A1206 S&S SARVAM, 200 FEET PALLAVARAM THURAIPAKKAM Dy. Chief Mechanical Enginear (POH), 21st day of October 2024 for property described in Schedule A and B, the 23rd day of October 2024 for
as registered with the Board RADIAL ROAD, PALLIKRANAI, CHENNAI 600100. PR-658/P/24-25 | CRW/Mancheswar property described in Schedule C and the 25th day of October 2024 for property described in Schedule D.

m.ssankar@outiook.com The borrower in particular and the public in general is hereby cautioned not to deal with the property and

10. Address and e-mail to be used for Dr. M.S. Sankar, Shop No.332, Plaza Centre, 129, any dealings with the property will be subject to the charge of the UNION BANK OF INDIA for an amount
correspondence with the liquidator Cathedral Garden Road, Chennai 600006. J Rs.19,09,19,953.16 (Rupees Nineteen crores Nine Lakhs Nineteen Thousand Nine Hundred Fifty-

p q al Gar . PIRAMAL CAPITAL AND HOUSING FINANCE LIMITED : ] Nin
cargowing.liquid@yahoo.com Ig:lr;lf—', PIFEIITI Ell [Formwrty kriown. be: Dawait Hoising Elinance Gomaration Liimited) Three and paise one Six only) as on 06-06-2024 together with interest, costs and charges thereon.
1 |Last date for submission of claims _ 21-11-2024 v bl Houkig Poriah Door Mo.12.1st Floce, Shanmuga Bavanam, OCPM School Road The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of

Noice is here by given that the National Company Law Tribunal, Chennai has ordered the Kamasaj Nagar, Znd Sirest Chinna Chokhikulam, Madurai - 625 002. time available to the borrower (o redeem the secured assets. .

commencement of liquidation of the M/s.Cargowings Logistics Limi,ted on 23-10-2024 [date of De?c"ptlon of Immovable Property: A) A-” the part and parcel of the property consisting of land admea-

bassingofor deroﬂiqgi aton urder section 33% fthegco def apPeENDIX Iv Possession Notice (for immovable property) suring 0.948 hectares (Ac.2.34 Cents) bearing Khasra No.307, 372, 377, 379, 380, 385, 386, 393 & 394 of

. SO ' e Whereas, the endersigned being the Authorized Officer of PIRAMAL CAPITAL AND Jainpurnagar Village, Jashwanth Nagar, Tehsil/ Sub-Division, Etawah District, Uttar Pradesh & land admea-

HOUSING FNANCE LIBITED saiey inoun a5 Dowan Housig Fnsece Limies unr e | |sng 2621 hoctrs (Ac6.48 Gt bearng Krasta No 407,47, 15A f Prtapner Vilag, Eavah

The financial creditors shallsubmit’theirclaimswith oroof by electronic means only. Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interast Act Tehsil/ Sub;d|V|S|on, Etawah Dlstnqt, Uttar Pradesh of ovyned by M{s Veena Constructions & mortgage of

All other creditors may submit the claims with the proofin person, by post or by electronic means. 2002 and inexercize of powers conferred under section 13{12] read with Rule 3 of the SE{::J[H:" leasehold I'Ight$ of said property with M/s VK Warehousmg enterprlses. Bounded by: Khasra No 372 -

Submission offalse or misleading proof of claims shall attract penalties. interest (Enforcement) Rules 2002, Demand Notice(s) issued by the Authorizsed Officer of the North: Remalnlng Part of Land Khasra No. 372, South: Land Khasra No. 407, East: Land Khasra No. 377,

Name and signature of liquidator company to the Borrower(s) | Guarantors) mentioned herein below to repay the amount West: Land Khasra No. 367., Khasra No 377:- North: Land Khasra No. 375 & 376, South: Land Khasra
Date and place:: 26-10-2024 Chennai. :(Sd) Dr. Madurai Sundaram Sankar menticned in the notice within 60 days from the date of receipt of the said notice. The bomower No.407, East: Land Khasra N0.379, West: Land Khasra No0.372, Khasra No 379:- North: Land Khasra
= 3 having failed 1o repay the amaunt. notice is heraby given to the Borrower(s) ¢ Guarantor(s) and No.378, South: Land Khasra No0.407, East: Land Khasra No.380, West: Land Khasra No.377., Khasra No
the public in general that the undersigned has taken possession of the properly describad herein 380:-:- North: Land Khasra No. 381, South: Land Khasra NO.f407, East: Land KhaSI’aSNO.386, West: Land
: balow in exercise of powers conferred on him under Sub-Section (4) of the Saection 13 of the sald Khasra No. 379., Khasra No 385:- North: Remaining Part of Land Khasra No. 385, South: Land Khasra
' MANAPPURAM HOME FINANCE LIMITED Act raad with Rule 8 of the Security Interast Enforcement rules, 2002. The borrower's attention is No. 386, East: Land Khasra No. 391, West: Land Khasra No. 380, Khasra No 386:- North: Part of Land
L 4 WFUHAM HDME FORMERLY MANAPPURAM HOME FINANCE PVT LTD Invited Lo provisions of sub —section (B) of saction 13 of the Act, in respact of tme avallable, to Khasra No. 385, South: Land Khasra No. 407, East: Land Khasra No.393 & 394, West: Land Khasra No.
il CIN : LGS023KL2010PLC039179 radear the securad assals: Tha barrawer in particular and the public in general are haraby cautionad 380, Khasra No.393:- North: Survey No.392, South: Survey No.407, East: Road, West: Survey No. 386,
Unit 301-315, 3rd Floor, & wing, Kanakia Wall Street. Andheri-Kurla Road, Andhen East, Mumbai — 400093, nat 1o deal with the praparty and any dealings with the property will ba subject to the chasge of PCHFL Khasra No.394:- North: Survey No.393, South: Survey N0-407',. East: Road, West: Survey No. 386,
Contact No.: 022-68194000/022-66211000 toran amounl a8 mantionad hereln endar with inberes! tharaon. Khasra No 407:- North: Land of Gata No.394, South: Land of Brljendra Slngh, East: Chak Road, West:
-~ ; - e Notios Dat | Dt ol Allaudin (Gata No.406) & others, Khasra No.47:- North: Land of M/s Veena Constructions, South: Etawah
POSSESSION NOTICE {F[lf Immovable Fmpﬁrty] Mo Name of the Barrowsr(¢] | Guarantor(s) and Amount Possession Kachara Pucca Road, East: Gata No.48, West: Gata No 46 land of Rajaram, Plot No 51(Sa):- North: Land

. ) . ) " Br - Madural: Loan Code Mo, 01100008138, Applicant Name ; 25-07-2024 of M/s Veena Constructions Gata No.407, South: _Gata No.48, East: Rest Area 51, West: Gate; No 47
Wherggs, t.he undersigned E'E'fl"g the %ulhnrjsed afficer of Manappuram Hnme_F inance Ltd ("MAHOFIN") under the 1 | senthil. 8, Co-Borrowar: Revathi.C ForRs.1481,858. | 22 10-2024 B) All the part and parcel of the property consisting of land admeasuring 5.3220 Acres bearing Khasra
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest *[Act] 2002 (54 of 2002) and Sho 34 14B, Pappalhi Naidu Steet, Memsapuram Town Pancherat, Srvilipuihar Talok, Srvilipuiir - 625110 Nos. 710, 712, 713, 653, 656A & 6568 situated at Village Mihauli, Pargana and Tehsil Auriya, District
in exercise of powers conferred under section 13(12) read with rule 9 of the security interest (Enforcement) Rules, 2002 Virudunegar, Tami Medu - 826001 Auriya, Uttar Pradesh owned by M/s Veena Constructions & mortgage of leasehold rights of said proper-
issued a Demand Notice calling upon the borrowers and co-borrowers to repay the amount menficned in the notice and 5 | Br Madural : Loan Code No. 01100007998, Applicant Name ! 27-10-2023 — tEyaV;{t.hR"g’asdYgﬂatfg?gﬁgﬁi %ﬂ}:&%ﬂs‘ifés?ogﬁgf gfa"d —P,',?f,tN,j’;f;:’ é‘._”ﬁf,{‘,‘,.“é}'(';t f,?,”;?b ngu’;lﬁ. 7|:j|c2,{
Interest thea‘lenn. within 60 +_j=ay5 from the date of receipt of ﬁe .sau:l notice, The Mrm-.r.'-Ef. having failed to repay the Senthil Kumar.C, Co-Borrower: Radha.§ For Rs.26,88,520/- T No.713, East: Road leads to Bichoul Village, West: Chak Road & behind chak Road plot No 692. Plot
amount, nofice is hereby given to the borrower and the public in general that the undersigned has taken Symbolic Pial No 3738, 2 & 2A, 5 N0 121 00A 12081, Sutharsan Ganden, Opp to Sankara Eye Hospial, Vilpanur Pachayal No 713:- North: Plot No 712, South: National Highway No.2, East: Road leads to Bichouli Village, West:
possession of the property described herein below in exercise of powers conferred on him/her under section 13{4) of | [ ishmanksil- 826730, Svagarga, Tamil Nedy 826125, Elot I\tlo.7t(_)7 Iarlmsd Otf AKrﬁvind, l\Ij’loet)\rjl‘io-‘:iv53:t- l;i?lrth: Kl\Ta%r%NgIGﬁi Sggék: Kf:jazrsaego.monlﬁn?( ﬁf Veeﬂa

o : ; ; - - ; ; Bz, Tirunelvell : Loan Cede No. 03300004488, Applicant Name : 21-03-2022 onstruction, East: Khasra No.651, West: Khasra No.656, Plot No. an :- North: Khasra No
the said [A-:_t] read with rule 9 of the said r_u]es. The borrower in pe_‘:rlmular E_m-::i the publicin gene_,rai is hereby cautioned 3 | Sathik M. Co-B S s B B or Re.37 99 il | 2V-10:2004 657. South: Khasra No.710, East: Khasra No.653, West: Khasra No.Nali
”Pt io deal with the QFE'F"EFT'." and any dealings with the F'"ﬂF'E”'!l" "'"!" be subject to the charge of the Manappuram Home e Sy No: L7I-1, L. 742 Vadivesswaram Vilage. Agestheeswaram Tk, Nagarcoll, Kanniyakumar, Tamil Nady - C) All the part and parcel of the property consisting of land admeasuring Acres 9.02 Cents bearing Khasra
Finance Lid as mentioned below for each of the respective properfies: 20002, Nos. 85, 86, 87, 90 & 91 of Tilouli, Paragana- Badhar, Tahsil - Robertsganj, Dist: Sonebhadra, Uttar

= . : Pradesh state owned by M/s Veena Constructions & mortgage of leasehold rights of said property with M/s

. Name of Borrower and Description of Secured Asset in Date of Demand f 4 g'ﬁ::::;ﬂ cﬂﬁi?‘%ﬁﬂﬁﬁ?ﬂ ol " m%ﬁﬁ%m 21-10:2024 VK Warehousing Enterprises. Bounded by Khasra No 85:- North: Plot No.84 Gumnadevi, South: Plot

: Co-borrower / respect of which Interest Notice sent & D‘“E“_ T s —— - — - No 86, East: Drain, West: Bandh, Khasra No.86:- North: Plot No.85, South: Plot No.87, East: Drain,
[No.| Loan account number / g Rl et Outstanding  |possession ;':m'.r',l"k""ﬂ_ﬂf ‘?.}H Eerl?iE 'qli?]'1§3'm""a"q' Wlarm: Wlage, &t Souih. Thismaenk Kokom, in-South. Theenaepikuam West: Lath., Khasra No 87:- North: Plot No.86, South: Plot No.90, East: Drain, West: Lath, Khasra No.
Branch Amount e 90:- North: Plot No.87, South: Plot No.91, East: Drain, West: Plot No.88, Khasra No 91:- North: Plot

: Br. Tirunalveli : Loan Code No. 03300003357, Applicant Name ; 20-04-2023 : - Drai : _

1 [MADHANKUMAR M, R.S.No{Old).51, R.SMNo.(New).51/13, Adhi| 13-10-2023 & | 24-10-2024 5. | KaruppasamyC. Co-Bomower: Chatlassms T T | o Aaden g | 2610:2024 No 90, South: Ghak Road, East: Drain, West: Bandh . _

USHA M. MANIMEGALAI A Dravidar West Streat. K e il Rs 806092/ D) Item No 1 - All that part and parcel of the Punja land admeasuring Acre 0, Cents 45, equivalent to Hec
; - sedal YYesL iR, DATUPRE NEOOR, o " Dioar No. 1505, 1-3.84, Vassgasalas Streal, Karkudi Kaltslai Kudiyinppy Vilage, Shencolta: - 627813, Tinunetes 0.18.0 Ares, comprised in New S. No 319/5A, corresponding old S. No. 319/5 (previously 45 cents in the
/NHLOO180011571f Thiruvidaimaruthur TK, Thiruvidaimarudur, Tamil Nady ~627814. western side in 90 cents), situated at Thamaraippadi Village, Dindigul Taluk in the name of owner M/S
THANJAVUER PO Karuppur,dist- Thanjavur, Tamil Nadu, Br. Tirunalveali : Loan Code Mo, 02300005588, Apphicant Name : 21-03-2022 OSR Infra Pvt Ltd and bounded by:- North: Land in S.N0.319/1, East: Land in S.No. 319/5B, South:
Pin: 609807 B | Subasi.E, Co-Borrower: Esakkiss) A ForRs.6,34,340i- | #0202 Promboke land in $.N0.320 and land in S.No.319/4 part, West: Land in S.No 319/4 within the registration

0. x S Na-47(8). Ward NoZ. Kalanganer Vil 4 Paricharat: Manadiant Panshaval- o Trinehel Cisht sub-district of Vadamadurai and registration district of Palani. . _

2 [SUMATHI V.VEERASAMY E-S-Nn[ﬂld]m’.‘gﬂ' Fl‘.'E'H"}(NE"""]'M'IE- 13-10 Eﬂ'ﬁ'?' 24-10-2024 Tin _,,.w_g"ra,,ﬂﬂwjﬁ _52;’5‘;!”‘3' e age an FIEL FETGIAR FAnEAyEt . Tl BRI Item No.2:- All the part and parcel of the punja Lands mentioned below from point 1 to 6 situated at
V.SANTHI S/ D.No-588, Adhi DrE!\rId:‘;ir .MEIE Street,| Rs. 1113160/ e e s T o Thamaraipadi Village, Dindigul Taluk, within the registration Sub-District of Vadamadurai and registration
NHLOG180010881/ Karuppur Village, Thiruvidaimaruthur TK, T | sirabumar R, Co-B - Velladhuraichi R A | eorretzrrain. | 2610-2024 district of Palani in the name of owner M/S OSR Infra Pvt Ltd. The patta No is 351.

THAMJAVUR Thiruvidaimarudur, P.O Karuppur, Dist- TR ”' e :.ml-pl1 ST 1) Hec 0.08.50 Ares, equivalent to Acre 0, Cents 21, comprised in S. No 315/1E and bounded by:- North:
thanjawvur, Tamil Nadu, Pin: 609807 T T L /B R, TR, L ) e Land in S.No.315/1D, 316/7F owned by OSR, East: Land in S.No. 315/1B owned by OSR, South: Land
! Lt " Br. Tirunalveli : Loan Code Mo, 03300005728, Applicant Name : 24-08-2021 96.10.2024 in S.No. 315/1F, West: Land in S.N0.315/1C owned by OSR.

3 [MUTHAMILCHOLAN R, R.5 No 252/4A, D No-117, oid sy no. 25214,  1912-2023 & | 24-10-2024 Kumar 5, Co-Borrowar: Dhanakakshmi. D For Rs.13,41,062/- 2) Hec 0.07.50 Ares, equivalent to Acre 0, Cents 18", comprised in S.No0.315/2D and bounded by:- North: Land
KOHILAMBAL R, MUKILAN R/ |Sengamangalam Village, Peravurami Taluk.| Rs.1265481/- 5 No:256/1, 25603, [ NoS1/3 Bharathiyar 8Th Streat, Block Mo: 16 Sankaran koull Municipaity Tirunelvell, Tamil Nadu in S.N0.315/1B,314/1C, East: Land in S.No. 315/2F, South: Land in S.N0.315/2E, West: Land in S.N0.315/2C.
NLAPODD3008250/ TRICHY  |Thanjavur District 614804, Busslop, -§27757 3) Hec 0.02.15 Ares, equivalent to Acre 0, Cents 5, comprised in S.N0.316/3"0" and bounded by:- North:
™ Peravurani, P.0 Sengamangalam, B, Tirunelvell - Loan Gode No. 03300002452, Apglicant Name 29042023 Land in S.N0.316/30,316/3| acquired by Southern Railway, East: Land in S.No. 316/3Q, South: Land in

Thaniavur TamiNadu. Pin: 614804 Y. | BaimuhramanianV CoBomower: AnrisLakotuni B For Rs.5.96.38q. | 010-2024 S.No. 316/3P, 316/3Q, West: Land in S.No 316/3l. o
javur, PN c o 1077 D No: 45,257, 1iam Pilla) Mets Thory 58 Street. Chinthanan. Pubvancut. Teunshiall Tami Hox 4) Hec 0.03.5 Ares, equivalent to Acre 0, Cents 872, comprised in S.No. 316/7F and bounded by:- North:
4 [VETRISELVAN B VAISALIY, |R.S No 143-4B5. 143/4B6, D-No-287.| 2308-2023& |24-10-2024 ﬁﬁg%” 7 SN S (I YRR N T 0. e, LRI, FARYWOOUE, s v o et Land in S.No.316/7F 316/7E acquired by Southem Railway, East: Land in S.No. 316/7G, South: Land in
NASEKARAN T/ Avankudi Villags. thana Taluk Rs. 12 i = - ; S.No. 315/1E, 315/1G, West: Land in S.No 316/7E payt,315/1D. . .
ﬁll:].ﬁLF'DSDDF;{IG?Er; 1J'JTHICH‘1“ T::n.:ﬂr E;Ii:’[?i{:’[ E;r% Eac::nkS!’;Jai s 10 g‘ﬁf;’a“i'i':;' ; ;““ Code No. ZR600000407, Applicont Nmme . 33'”3'2{:*‘2 | 28-10-2024 5) Hec 0.02.5 Ares, equivalent to Acre 0, Cents 6, in triangle shape, comprised in S.N0.317/1B and
! i (R ' ng For Re.13.74, 896 bounded by:- North: Land in S.N0.317/1B acquired by Southern Railway, East: Land in S.N0.317/2A,
TN Thangavur, Tamil Nadu, Pin; 614902 Sy Mool 13701 C, Ward Nec2, Noth Sirest, Maankiudam Papgankulam Villaps Panchayat, Mankunen Tk, Tirurehel Tami South: Land in S.No. 319/1, 319/2.

p— . — : MNadu - 827110 6) Hec 0.06.5 Ares, equivalent to Acre 0, Cents 16, comprised in S.N0.317/2B and bounded by:- North:
Date : 27-Oct-24 Sdl-, Authorised Officer Place; Madural & Tirunelvell Authorised Officer, Land in S.N0.317/2B part acquired by Southern Railway, East: Land in S.No. 320/1, South: Land in S.No.
Place : TAMIL NADU Manappuram Home Finance Ltd Cate: 26.10.2024 Piramal Capital and Housing Finance Limited 319/2, 320, West: Land in S.N0.317/2A part.

Item No.3 All the part and parcel of the punja land mentioned below in point 1 & 2 situated at Thamaraipadi
Village, Dindigul taluk, within the registration sub district of Vadamadurai and registration district of Palani
SBpEAE M= I‘“""'" P in the name of owner M/S OSR Infra Pvt Ltd.
SghavBamow agpsa Havan Buanamed) 1) Hec 0.07.0 Ares, equivalent to Acre 0, Cents 17, Compised in S.N0.316/3P, and bounded by:- North: Land
b= a0l SHGCLD X u oL ApiyBom Guemgmed in $.N0.316/30, East: Land in S.No. 316/3Q, South: Land in S.No.316/8, West: Land in S.No.316/3I, 2) Hec

1 e £/ 1004 1 gULESUL el syfleliy (Bm e enupann) ode 25, 30,2004 e nalas Guugguy el gilai iy ek 25,10.3004 0.02.34 Ares, equivalent to Acre 0, Cents 5%, Compised in S.N0.317/2A, and bounded by:- North: Railway

et wa s st (i Bumar B P18 i e gAte WIEON B & ELITLN e mB PalpdCasll wews’iih, hgeen. Aty Dme Cumon A el @G0 XO04-2008 (g Land in S.No.255, East: Land in S.N0.317/2B, South: Land in S.No. 319/2, West: Land in S.No.317/1B.

e e i e i SR S i i A w0000 (g’ sk gl gl fesk Concldl papel Chigyandn Coarelld, Gt Gl ppe (Nevmemn Place: Hyderabad Sd/- Authorised Officer
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EAST COAST RAILWAY o R MA @ pnb Housingl LR a0 S T 5507172, 23705414, Website: www.bnbhousing com

o T sy (Under Regulation 6 of the Insolvency and Bankruptcy Board of India Finman . e bant == Chennal Branch:- PNE Housing Finance Lid. Vaagai Building, 2nd Fioor, Sec-1, Ambatiur industrial Estate, 2nd Main Road, Chennai-600058.

e L e (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) NOTICE UNDER SECTION 13(2) OF CHAPTER Ill OF SECURITISATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF

: kbt b s - FOR THE ATTENTION OF THE CREDITORS OF M/s AKS Allovs Private Limited SECURITY INTEREST ACT 2 ., READ WITH RULE 3(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 AMENDED AS ON DATE

y W, Ihe PMNB Housing Finance Limited I:hE!rEsf'lilﬁE.'f refered o as ‘PHBHFL') had izsued Demand nobize Lis 1302} of Chapter I of the Securitzation & Rectnsiruchan of Finanicial Assets and Enforcement of SeCuy

OF [G+3) TYPE.V QUARTERS IN THE InleestAck 2002, Th i Demand NoltA was Sauae hrough o Alhorisad Offcer 1o all s manned Bt yers L BorromrlGuaranions inoa yau aczouties e Caeafn as o Perrming(NPA) Acoes

5 as per the Rasarve Bank of Indial Mational Housing Bank quidelines dus fo non-payment of mstaiments/ intsrest. The contents of the same are the defaults commitked by youin the pnymericd instalmends of principals,

o, O, ton, aecroN 7 o ot tportonfCopts Db OIS~ ot o A e ) SR ey o b e ke R PSR e K e e
: - - - - - L U 1

UNDER THE JURISDICTION OF 3. | Authority under which Corporate Debtor | Registrar of Companies (ROC)- Chennai action/measuras under all or any of the provisions. of Section 13(4) of the said Act, against all or any one or more of the secured assets Including taking possesson of the sacured assats of the bormowers: and

ASSISTANT DIVISIONAL ENGINEER / is incorporated/registered guaranbars. Yourkind attantion is inviled b provisions of sub-Section (BY of Section 13 af the of the Securilizabioh and Recanstruction of Fimancial Assels and Enforcernant of Securily Intarest Act, 2002 where under yau can

ESTATE 'YWALTAIR. 4. | Corporate Identity Number of Corporate | U51101TN1994PTC026627 tender/pay the entire amaunl of autstanding dues iogsther with all costs, changes and sxpenses incumed by the PNEHFL ondy till the dale of publication of the nobtice for sale of the secured assets by pubdic suclion, by

p y p ¥

Approx. Cost of the Work : Debtor inviting quotabions, tendes from pubsc or by private reaty, FURTHER, you are prohibited UI's 13(13) of the said Act from transfeming either by way of sa%e, lease or in any otherway the aforesaid secured assets

T 6,66,77,004.62, EMD : ¥ 4,83,400/-, 5. | Address of Registered Office and Principal | No.770, T H Road, Chennai, Tamil Nadu, 600081. Coan Kl Oafe of Amoant 05

Completion Period of the Work : 12 Office (if any) of the Corporate Debtor ::' Account Enm‘:.‘;";:ﬁ“&':_‘%ﬁgiﬁm} witrsiof H,:EE::JL?' Demand as on date

welva) Months. i 6. |Insolvency Commencement Date in 25th October 2024 1Mo, i : : Notice | Demand Notice

Tender Closing Date and Time LA&EN respect of the Corporate Debtor HOU/CH |Mr. E Kothandan Sio Elumalai Mo.5-15, Bajans Kol Steed, Schedule-| Details of Sacured Properylies: Schedule A [Total Propedy] All that piece and parcal of the R=.28,50 527 .00

Hrs. of 12.11.2024 1.| E/0416/ |Sennearkuppam. Chennai, Tamil Nadu-600056_ Alsol ressidential Flat beasn Hﬂ-T 2nd Flaor maasuring 591 é-q FL, including eamman area in the bullding| 1516224 | (Rupees Twenly

m-“_ ot - - : 7. | Estimated date of closure of Insolvency | 23rd April 2025 278072, BV Avallable AL Flat No.7 Second Fioor, Door No.7, DABC| MA  lername known as “DABC Swarpanam Flats® together .'.-lm and undivided share of land measunng 540 Eight Lasih Eighty

e a0 ovaeam i Yl St eqmoat e, Grenea| ™ol h rporyf e St gapgas et Cremar 0000 f o Vb b

apaine! such e terders aven i hose are 8. | Name and registration number of the | Mr. Piyush Kisanlal Jani Chennai 1o 15, Bajana Kol Sireet, Sennearkuppam Chennas Tam bunded on e Notth by: Sathalnar Soeet 80t by, 5%%2‘3?5?;53321 g Easd - Nogepami Road Nin Hundred and

submitted on firm's lefter head and Insolvency Professional acting as interim | IBBIIPA-001/IP P01439/2018-19/12164 Fﬁ'ﬂ E‘Eg Mo T ﬂ,!.ﬁﬂb 3:? E:am Fﬂﬁla'l.l.leham 51“3'!31 also known as Vellale Street Wast by: Remaining property of C. Thangara EthHLd within the Sub Twenky Saven anly|

recoived in time. All such mﬂrﬂJaLﬂﬁeﬁ resolution professional _|Mogappar Wast, Chennai, Tamil Mady, Inda-S00037 Ragistration Districl of Konaur and Ragistration Districtof Channai North, as on 10-10-2024

shall be considered invalid and shall be , o . . - — ]

: : : .| Add d e-mail of the int Om Ashray, Behind Mazar, New Laxminagar, HOU/CH |Mrs. Phil J Wio, Ramesh Na. 10,11, AF4 15l Floce, Schadule — | Detasls of 5 dP fes: Schedule A |Tolal Property] Fiat Mo Fd inthe 17 FI Rs.29.90 879,00

Pejttad EummERLY " yeithout a0y ’ resoluton gro?e?sai:)r?a aes'pezi”sﬂred Ring Road, Gondi, Maharashia, 441614 2.| ;jog16 P eruriakam iant Jatus piouse, Doveahest Fil, Chnmal Block Aof an arzaan?‘lrjﬂa oy anﬁﬁnwc;eiarhﬂag 1 the bu ing Ko a Sekarans Dove's Nesl" 15482024 r[lﬂ‘-.lpeas Twant

considarabion. . ’ Email ID: capivushi i ' Tamil Madu, India-6007 ?E Alsa Available Al Mo 19 MNA 'u:-r' iherwith 383 rl of undivided share of fand, inthe lofal extentmeasuri ng“ﬂ 20 1., comprised in iree Lakdn Hmeg:.

Complete information including e-tender with the Board mail ID: capiyushj@gmail.com 308807, Em?mel St*eelmmaanm «&JEH[ Nagar, TTTI Tﬂrapfnaﬁl}l 5 No, 13%3&5 d:'h Divzsion S No,1UB/BE {part) of Perumbakiam Village, bearing PTr“EIdDE 0811, Thousand Elgh

documents of the above e-tender is 10.| Address and e-mail to be used for Plot No. 212, 2nd Floor, Chatrapati Square, Near B.0. ngi, Tamé Medu, India Ir. Ramas 9 BIUMBAKKGM, Ionmerty | amiaram (aiuk, mow ahoinganaiur faidk, Ranchaspisam Lysict and undrea 8

availablein wahshe:www. Jdreps.gov.in corresppndence wi.th the Interim Kalpavruksha Hospital, Pragati Colony, Nagpur Chennal ﬁﬁ%ﬂ;ﬁgﬁ;Agrﬁf'ﬁ%.'ms,fﬁ;mﬁﬁﬂﬁ??' Napa, &gﬁnﬁlg%mgnﬁgﬁé Pﬁﬁﬂgﬂ-ﬂ Ef?rﬁ ﬁgé?g}fﬁmﬂ‘f -}éﬂl RN RaCAT AT S Sag‘uﬂﬂﬂ.r'.‘*ﬂ]ﬂﬂqﬂ

fi’r."gﬂh Lhrpe ﬁé’fﬁﬁﬁfﬂ:& En;:];;::;:; Eﬂ:.; Resolution Professional gﬂka;r;ﬂga;ssh(t;?pgﬁgﬁcom HOU/CH E'l;ﬂ'%all!}u?lwnmﬂ B Sio Relandran, No.200, Velliver Schedule-| Defalls of Secured Propertyfies. Schadule ' [ Tola! Property] All hat Place and Parcet f the Vacan! RA MI 00

days before the date of closing of tender 11 Last date for submission of claims 08th November 2024 5| ER221) | bl at: NA. Govermimant of Taii Nadu, Sesins| A gx?llumnﬁt? E&Iﬁﬂﬁﬂvg P gﬁeﬁl{gﬁ FT;'I Téulﬁvﬁlmen%iﬂgﬁﬁﬁﬁ#eﬁgiﬁgzﬂ:mdﬂmsh:e{mni:::ll-jn 124 e abh Eighs j

o nota any changes | Corrigandum : BE4181, | judge Special Court, Vellore, Tamil Nadu, India-32009. Ak sy il ' i Four Thousa

lssued forthis tander 12 | Classes of creditors, if any, under clause (b) | Not Applicable B.0. |Mrs. Sasikala § Wio Sathish Kumar No, 208, Valluver HB@'““”"‘ Uestrict of vialiore wilhin the boundaries hereuncer Boundanes Sast by. Plol No.a, West by. Plot Thres Hurdred and

Divisional Rallway Manager (Engg) | v the Interrn Resalution Professionl Chennai Side ?Ean the Eastem Side: 51% Fion the Westem Side: 55F1ﬁm~emmg11ﬁi‘%su FlofVacantplol as on 10- n-znfn
PR-660/P(24-25 | Waltair 4 — : HOU/D |Mrs.Sathya P Wio. Paulraj K No.14, Manalipatiu Pathai, Schedile] Detaiks of Secuned Pmper-ﬁm Schadule ‘A Totyl Property] All piece and parcal of House Building s Rs, 12,75 626/
13] Name of Insolvency Professmnalg identified . Not Applicable 4.|MR/041 |Koonichampatiu, Koraikeni Post, Kunichampet, 5,|I|,s§|1|31:| |-| Pumcherrg,r Reqgistration Distrct, Thinsdkanur Sub I:S.'.'I’E'I-d:lﬂ District. AMannadipst Commune 15182024| (Rupess Twelve
o act as Authorized Representative of Creditors . : ‘ ; i HA rchayal Limil, Vilage Na 3, Kurichampel Reverue Vilage, Kurs {, Manaiipet Man Road, 1R 5 No s
cc ina class (Three names for each class) 67568 | Pondicharry, India-605501. Also avatlable at: 1785/1, Kl 168E 11 CarJema NG 267 Part, F'dttar-.!ﬂ TN Measlr E.‘:lEl'."l'ﬂSH . South North eastern gide 3 4t Lakh Sevenly Five
lM PO RTANT - . 2, B.0. |Panchayat, Kathakinaru Village, Aval Poondurai E Village wesiem Side 3.2mi. 1olal eatent of 46 Somi2 R.5MNo 10, Cacastre Mo.267Par, Pasia ho 396(N), Thougand S
. . . 14.| (a) Relevant Forms and The relevant form for submission of claims can be OMR |Ercde, Tamil Nadu, Indis-638104. Mr. Paulraj K Slo mmsun;gEas.n‘u‘es’rmrﬁms#HEDm Emﬂ'emm & 14mt,, Soufh North sastem side 3 40md,, westem side Hundred and
Whilst care is taken prior | (b) Details of Authorized Representatives downloaded from https://ibbi.gov.in/en/home/downloads : - TR . . 3.2, lokal exter of 46 Sq.mt By combning both meesuring East West nodham side 14.2m1, Soufhem side ¥ |
to acceptance of are available at: Physical Address: Same s poin no. 9 ﬁnsng T&maf;ﬂu;?émg Bl VUL Ve, i EB':“',:;] Hﬁgﬂﬁmmﬂn% l"r'lﬁmpha %"wg:g ﬁmmm Emggﬂmnmg 2 i ﬂ[-? Dé.grhﬁug,ﬁﬂ 5 Eﬁﬁ Tmn?f;t u.?gr;:;as
= = : : - Tamil Nadu, Indka-E32006. ouse B £ n Service and Wader Con (Consume on
advertising copy, it is not Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a beécrm Lot Ro. 14 and boumd on B Easton FREE%W n RS No 18670, West of: Menaliped Man
possible to verify its corporate insolvency resolution process of the M/s AKS Alloys Private Limited on 25th October 2024 ] — PO SNy Foad, Mo of: Property comprised in LS. No. 165¥81/E, Sout : JPLF“':PHJW“EM'"RS“& Lz L | ?
contents. The Indian The creditors of M/s AKS Alloys Private Limited are hereby called upon to submit their claims with proof on HOWTH M. Thlagam?n K Sio. Kannan E 4, Ashok Swetha Flats, Scheduled Detals of Securad Propertyies: Scheduie '8 [Total Propery] Al that an parcel of Yacan and Ra, 12,75, 626/
Express Limited cannot or before 8th November 2024 to the interim resolution professional at the address mentioned against 5.| E/p823) [No.173, st Floor, Avead E.hanmuga Salal, Lloyds Road mieassuning an extant of 14 Acres 925 cinls fa. EE‘J 33 | EII'U'HI"EI-:IM S ﬁ':ﬂ"-l;lﬂ‘l‘tﬂl'ihﬂl"l‘-"i 115402024 | (Rupees Twelve
be held responsible for entry No. 10. 114677 |Foyapetah,  Chennai, Tami Nadu, India-600014. Also) NA Eli]? Eﬁggw H;1'35 16, éﬂanﬂnﬂ%%E Lhem |r5u wgemuz S.Ir-'% S Lakh Seventy Five
p The financial creditors shall submit their claims with proof by electronic means only. All other creditors may 2 B.0. available al> Mo 43 EGA. Trade Cantre, Kilpauk Bml AR BEJ'E‘PE:.TIFIJIﬁm '5‘5-:- rF'a :ﬂ.l&m pﬂgﬁ u-.- Nuﬁzn'limart .r'.'er_.- Theassand S
such contents, nor for any submitthe claims with proofin person, by postor by electronic means. | Fanamalles High Road, Kilpauk, Chenna, Tamil hadu, India| A5 per pat un'ﬂ 6231 &F-'E'-Nnﬁl‘lﬁ F'ar! osiern oo (A6 per P-.E-'.- e
loss or damage lncu_rred A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of Chennai H00010.Akso avallable at: Block 5. Grourd Floar, B104, Sunvey No 62328 523 ‘EE ﬁ?&%rra-ﬂrgEmrunﬂa:—nts ﬂT" 1'81 286.5,20,140. 130, 31, 56, 1;6 i LR 3
as a result of transactions authorised representative from among the three insolvency professionals listed against entry No.13 to act Casa Grande “Elysivm’ Gerugambakkam, Kundrathur, BA54 112 128 73 73T -:|lal 1__41.'3'-::'5. I 5 Cainis e Morth By: Lar'::llr- r-.I-:-.'.- Twenty S only) as
with companies, associa- as authorised representative of the class in Form CA- NotApplicable Chenrai, Tamil Nadu, India -800060. Mrs. Lakshetha) E;hmm%Ew”}%ﬂn‘égféﬁ'%%f‘ﬁgﬁiu%q w%}ﬁ%ﬁﬂr Ldm:lln*la;un'ag.- by 513-2 533 £1R, 51;-"1 o TET-200
tions or individuals Submission of false or misleading proofs of claim shall attract penalties. Piyush Kisanlal Jani Thiagarajan Die Thiagarajan B 4. Ashck Swetha Flm,! EE.'E'-'14'3-: Eli%%lﬂ_“jm&m-}e : _Th:,ﬁ-pﬂakam ey -.-.1ﬂur|!'| Land "ugh_,'a s e LT
advertising in its newspa- Interim Resolution Professional Mo73, 18t Floor, Aveal Shanmuga Salai, Lisyds Road Reqesiration Disingt Schadule B | plicn of lol gifted 2= I}.*El-ﬁ.r rmml'l.ﬂ.ll:l'mtm::ean:l rel of land
pers or Publications AKS Alloys Private Limited Royapetah, Chennai, Tamil Nadu, India-600014. Also éh-'.:l% I'irﬁam.ll}rg_ﬁ%ﬁééﬂggﬁq‘.ﬁaﬁ Lﬂrﬁgdmmrd E q.0t] ar m%'ﬁmﬁm %EL vebaezren ||)
We therefore recommend Reg No. IBBI/IPA-001/IP-P01439/2018-2019/12164 M Al BXic 3, Gl:m”i FRoork 104, Lash G’Ta““ i s i fg;-&l?sq_ I s o brbardie 5-.5; L, amz!ﬁ""j
AFA Validity Date: 31/12/2025 Elysunr, Gemgaribakiem, Kundrafur, Chennal, Tame 0T 25 Sa M i It L Road hres (1) J25R0 04 Sab. L& FIERS S rusmlt-l:l
that readers make Address: Om Ashray, Madu, India -600088. Mis. Casagrand Builder Private Lid T.':'- EDD{l" THER Sub Stafion Scheddle © F‘LW'E“W 3 sres mmﬁ for develop 95| afiar
necessary inquiries New Laxminagar, Behind Mazar Ring Road, Rep by Authorised Signatory Mr, Aravind R NPL Devl, %mmm*E- ﬂwmiwmam il of land comprising an extmrcrfd nilm
before sending any Date :27th October 2024 Gondia, Maharashtra, 441614 New Mo 111, oid No.59. LB Road, Thinvanmiyus, Chenrni- F227 36 0550 1t | erthereabouls B'ap Schedule TV (U mimdagfﬂedlnhemnue' oot
: : ; Place:Chennai Email ID: capiyushj@gmail.com 600041, Mr.Aravind R Authorised Signatory of| “’E””mﬂ"i 4‘15355‘1“ nrunn;ﬂaﬂmmmhuﬂunrﬂmt:{&mﬂuat rapiy. Schaduie F {Location of
monies or entering into Casagrand Euilder Private L td NPL Devi. NewNo 111, Oid P".:f by the Promiter and o be defvered 1o he Allotiee's) Aresidential ingidentified and rumBered
any agreements with Mo 5§LE-Huaud Thiruvanmiyur, ChennaG00041. -' EEFE“NHEG e L s ?mnﬁmmuﬁkﬁﬂ ] ED*M: g havr%med e T nmﬁ
advertisers or otherwise R0 - Sure oy by of 150 s el oo io g
%Cé'r?tg i‘:}” g?\y adr‘ézrr:'sz; Place: Tamil Nadu, Dated: 27.10.2024 Aumum-n 'D‘I‘ﬁr.ar (M's PNB Housing Finance Lid.)
whatsoever. Registered
letters are not accepted
in response to Dbox
number advertisement.”
e © financialexp.cpargiiis @@ @ ©0® @cHennarkocH
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